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53 C.A. No./7157/2008

Dno 28556-2008

XV

23-03-2018 Court M/S.L.R.BROTHERS,INDO FLORA LTD.
THROUGH ITS DIRECTOR

Vs

COMISSIONER OF CENTRAL EXCISE

RUPESH KUMAR

Vs

ANIL KATIYAR, B. KRISHNA PRASAD

57 C.A. No./5308-5309/2009

Dno 12338-2009

XIV

23-03-2018 Court COMMISSIONER OF CENTRAL EXCISE
Vs

M/S RAMDHAN MOHAN LAL THROUGH

ITS MANAGER

B. KRISHNA PRASAD

Vs

M. P. DEVANATH

59 C.A. No0./5234-5236/2009

Dno 13126-2009

XV

23-03-2018 Court COMMISSIONER OF CENRAL EXCISE
Vs

M/S D.S.FOODS LTD. THROUGH THE

MANAGING DIRECTOR

B. KRISHNA PRASAD

100 C.A. No./6407/2011

Dno 16093-2011

IV-A

23-03-2018 Court THE COMMISSIONER OF CUSTOMS
AND CENTRAL EXCISE GUNTUR

Vs

M/S R.B.SETH SHREERAM



NARSHINGDAS
B. KRISHNA PRASAD
Vs

79 SLP(C) No./28194-

28201/2010

Dno 23400-2010

[l

23-03-2018 Court UNION OF INDIA & ANR.ETC.
Vs

M/S V.V.F.LTD.ETC.ETC.

B. KRISHNA PRASAD

Vs

E. C. AGRAWALA[Caveat], SHEKHAR
PRIT JHA[Caveat], RAHUL NARAYAN,
PRAVEEN KUMAR

102 C.A. No./5490/2011

Dno 17037-2011

IV-A

23-03-2018 Court COMMR.OF CUSTOMS GUNTUR
Vs

M/S SHIV SHANKAR MINERALS LTD.

B. KRISHNA PRASAD

Vs

SENTHIL JAGADEESAN

104 C.A. No./5491/2011

Dno 17130-2011

IV-A

23-03-2018 Court COMMISSIONER OF CUSTOMS
KARNATAKA

Vs

M/S SAMEERA TRADING CO.

B. KRISHNA PRASAD

Vs

SENTHIL JAGADEESAN

105 C.A. No./5489/2011

Dno 17870-2011

IV-A

23-03-2018 Court COMMR.OF CUSTOMS,GUNTUR
Vs

M/S KMMI-ISPAT PVT. LTD.

B. KRISHNA PRASAD

Vs

SENTHIL JAGADEESAN



106 C.A. No0./6054/2011

Dno 18125-2011

IV-A

23-03-2018 Court COMMISSIONER OF CUSTOMS
Vs

M/S R.R.GLOBAL ENTERPRISES PVT.

LTD.

B. KRISHNA PRASAD

Vs

E. R. SUMATHY

107 S.L.P.(C)...CC No0./11091-

11094/2011

Dno 18230-2011

XII-A

23-03-2018 Court UNION OF INDIA AND ORS.
Vs

M/S TIRUPATHI UDYOG LTD.& ETC.

B. KRISHNA PRASAD

134 C.A. N0./4432-4434/2011

Dno 7434-2011

IV-A

23-03-2018 Court COMMISSIONER OF CUSTOMS,
GUNTUR, A.P.

Vs

M/S DECCAN MINING SYNDICATE PVT.
LTD.

ANIL KATIYAR

Vs

V. N. RAGHUPATHY

372 C.A. N0./6149/2013

Dno 544-2013

1l

23-03-2018 Court CST-BANGALORE
Vs

CANARA BANK

B. KRISHNA PRASAD

Vs

K. V. MOHAN

389 SLP(C) N0./11504/2014

Dno 11504-2014

1l

23-03-2018 Court AAKASH FABRICS
Vs

CCE & CUSTOMS DAMAN

MOHIT PAUL



Vs

403 C.A. N0./5764/2014

Dno 1510-2014

[l

23-03-2018 Court M/S JCB INDIA LTD THROUGH ITS
GENERAL MANAGER

Vs

CCE PUNE-1

RAJAN NARAIN

Vs

B. KRISHNA PRASAD

501 C.A. No./4244/2014

Dno 6055-2014

1l

23-03-2018 Court BHARAT BIJLEE LTD.
Vs

COMMISSIONER OF CUSTOMS
(IMPORT), MUMBAI

BHARGAVA V. DESAI

Vs

B. KRISHNA PRASAD

589 SLP(Crl) No./5403/2015

Dno 17023-2015

[1-C

23-03-2018 Court UNION OF INDIA DEPARTMENT OF
REVENUE

Vs

MANISH GODODIA

B. KRISHNA PRASAD

Vs

NIKHIL JAIN

610 SLP(C) No./23728/2015

Dno 20409-2015

Xl

23-03-2018 Court GREATER NOIDA INDUSTRIAL
DEVELOPMENT AUTHORITY

Vs

COMMISSIONER OF CUSTOMS,
CENTRAL EXCISE AND SERVICE TAX,
NOIDA

JASMEET SINGH[P-1]

Vs

B. KRISHNA PRASAD[R-1]

622 C.A. N0./387-389/2016



Dno 21640-2015

XIV

23-03-2018 Court COMMISSIONER OF CENTRAL
EXCISE,

Vs

M/S. CAPITOL FIBERS PVT. LTD.

B. KRISHNA PRASAD

Vs

KARANJAWALA & CO.

717 C.A. No./4861/2017

Dno 29326-2015

XI-A

23-03-2018 Court UNION OF INDIA AND ORS.
Vs

M. CHANDRAN PILLAI

SUSHMA SURI, B. KRISHNA PRASAD

Vs

LIZ MATHEW

853 SLP(C) No0./2502/2016

Dno 40725-2015

Xl

23-03-2018 Court M/S GREATER NOIDA INDUSTRIAL
DEVELOPMENT AUTHORITY

Vs

COMMISSIONER OF CUSTOMS,
CENTRAL EXCISE AND SERVICE TAX,
NOIDA

JASMEET SINGHI[P-1]

Vs

B. KRISHNA PRASAD

945 C.A. No./3115-3117/2015

Dno 866-2015

Xl

23-03-2018 Court THE COMMISSIONER OF CUSTOMS
AIR ETC ETC

Vs

M/S CHIDAMBARAM SHIP CARE (P)
LTD ETC ETC

B. KRISHNA PRASAD

Vs

E. C. AGRAWALA

1288 C.A. N0./10791/2016

Dno 35051-2016

1]

23-03-2018 Court HERBALIFE INTERNATIONAL INDIA



PVT. LTD. THROUGH ITS SENIOR
MANAGER INDIRECT TAX MR.
SANDEEP NAHAR

Vs

COMMISSIONER OF CUSTOMS
(IMPORT), MUMBAI

M. P. DEVANATH

Vs

B. KRISHNA PRASAD[R-1]

1619 C.A. No0./8963-8965/2017

Dno 16815-2017

XV

23-03-2018 Court CCE AND ST INDORE AND ORS.
Vs

M/S CEREBRAL LEARNING

SOLUTIONS PVTL LTD AND ORS.

B. KRISHNA PRASAD

Vs

BHARGAVA V. DESAI[R-1]

1654 SLP(C) No./31345-
31348/2017

Dno 18640-2017

IX

23-03-2018 Court UNION OF INDIA
Vs

M/S DOLLY EXIM PRIVATE LTD.
B. KRISHNA PRASAD

Vs

1656 SLP(C) No0./31062/2017

Dno 18784-2017

IV-B

23-03-2018 Court COMMISSIONER OF CENTRAL EXCISE
Vs

M/S NEEL METAL PRODUCTS LTD

B. KRISHNA PRASAD

Vs



